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Request (or Government of Orissa for 
InCrl'8 e in Pro(uU'Plent Pr-ice of Raw Jute 

864. SI-iRI SRIBALLAV PANIGRAHI : 
Will the Minister of TEXTILES be pleased 
to state: 

(a) whether Government of Orissa have 
approached Union Government to increase 
the procurement price of raw jute from 
existing Rs. 231 p r quintal to p rovide a 
remuner ting prices to the growers in 
Orissa; Bod 

(b) if so, the reaction of Government 
thereon 1 

THE MINISTER OF STATE OF THE 
MINISTRY OF T XTILES (S H RI 
KHURSHJD ALAM KHAN): (a) The 
rna tter was raised by officials of the Govern-
ment of Orissa during the meeting to discuss 
procurement plan held a t Bhubneshwar on 
13-9-1985 with Chairman cum-Managing 
Director, Jute Corporation of India . 

(b) Minimum support prices re fixed 
by Governmc:nt taking int acc ,) unt the 
recommenda tions of the Commiss ion for 
Agricultural Costs and Pri ces ev ry year. 

Export of Agricultural Items 

865. SHRI SATYENDRA NARAYAN 
SINHA: WiJl the Minister of C:>MMERCE 
be pleased to sta te : 

(a) whether Agricultural ComUli sion rs 
in the States will be put in~harge of locating 
agricultural commoditi s for exports and 
promoting their production for this purpo c; 
and 

(b) jf so, the main items of agricultural 
exports Government ate planning? 

THJS MINISTER OF COMMERCE 
(SHRI A JUN SINGH) : (a) Yes, Sir. 

(b) The main it ms of agricultural 
exports indenti d at cereal such as rice 
and wheat, tobacco, ca hew, pice inclu-
ding cardam om and p PI' r, oil me I • 
fruits and vegetabJ sand prace d foods. ' 

, ... I 

Written Answers 102 

Export of Foodgrains at Low Price 

866. sa lAMAR ROYPRADHAN: 
Will the Minister of COMMERCE be 
pleased to s ta te : 

(a) whether it is a fact that Government 
have decided to export food grains at price 
even below the cost .pric ; 

(b) if so, the details thereof; 

(c) whether Government would also 
supply foodgrains at the same price to the 
people of the country; and 

(d) if so, the details ther of and if not, 
the reasons therefor? 

THE MINISTER OF COMMERCE 
(SHRI ARJUN SINGH) : (a) No, Sir. 

(b) Does not arise. 

(c) and (d). Supply of wheat and rice 
through public di tribution syst · m is 
already bei ng made at subsidised rates. 

Import of Corn 

867. SHRI CHINTAMANI PANI .. 
GRAHl: Will the Minister of COMMERCE 
be pleased to state: 

(a) whe ther is a fact that starch 
industry is facing a shortage of (';OCD, the 
basic input material following drought 
conditions in many States; 

(b) whether prices of corn have gone 
up to around Rs. 170 per quinta I in the new 
season as aga iust Rs. 130 p r quintal la t 
year; 

(c) if so, whether Governm nt propose 
to import corn in view of the Jow price of 
corn- Rs. 120 p r quintal in the interna-
tional market; and 

(d) if not, the ju tiHcation there and 
the mea ures Govern eot propo to t e 
to me t the bortfall? 

E MINISTER 
( HRI AR]UN 51 (] • ir. 

CE 

(b) Ye , Sir, exc pt in t to of 
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aryana, Andhra Pradesh aod UHar 
Prade h. 

(c) No, Sir. 

(d) Does not arise, as there is no 
shortfalL 

CeutraJ Cottage Industries Emporium 

868 . SHRI V.S. KRISHNA IYER 
Will the Minister of TEXTILES be plea ed 
to state: 

(a) how many showrooms of the Central 
Cottage I nd us tries Em por i urn are the re i I] 
the cou I] try; 

(b) whether it is not a fact that in 
many S_ates, the State Handicrafts Empria 
are also functioning with the result tha t 
the showrooms of the Central COltage 
Industries Emporia arerunniog under loss; 
and 

(c) whether for Central Cottage Indus-
tri es Emporia w~re earni ng profit or 
funning loss during 198 -85 '! 

THE MINISTER OF STATE OF THE 
MINISTRY OF T X ILES (SHR[ 
KHURS 10 ALAM KHAN); (a) Central 
Cottage Indu ' tri es Corpora tion of Ind i a 
Limited has four show-rooms in India . 

(b) and (') . In many States; State 
Handicraf s Bmpori ar also functi ning 
which provide comp .. tition to the C l! ntra l 
Cottag Indu tri ... s Corporation. A s Pl.if 
provi ional figures. the Corporation an tici-
pat s losses during the year 1984.85. 

Committe e to 0 into tbe Recent 
Enhancement of Service 

Charges by Bank 

8 9. S I PRAKASH V. PATIL: 
Will the Mioist r of FINANCE b~ plea ed 
to t t 

( ) wb tber ov rom at ar" aWjlre 
l!lat r c nlly til.:: l> r i charges by b n s 
b v\.: b co nhaoc d so high that the mall, 
medium and big indu trie at' suffering 
'v ry h ~vil ; 

b)whthriti f. l t ha t commission 

t 

of Jetter of guarantee has been increa ed 
from 1 p .. rcent to r.5 percent per anourn 
aod thi will make a small scale unit 
poorer by Rs . 1000 per month, medium 
scale unit by R . 5000 p m. and large c Ie 
unit by R es. 15000 to Rs . 25000 per month; 

(c) whether the induHry has urged 
upon Gov-rnment to s ... t up a Committee to 
go thread bare into it and til) then su pen1 
collec tion of th sam : 

(d) whether similarly other service 
charge:i of bank drafr, cheques and on 
ledger folio have been enhanc d wb:ch the 
industry will b required to bear; 

( ,) whether this cost will ultimately be 
required to be borne by th e entrepreneurs 
acd th re will be h ik ... in prices ; and 

(f) wh~n Gov 'cn ment propose to ct up 
tbe Committee? 

THE MINIST£R OF STATE IN THE 
MINtSTRY OF FJNANCE (HRI 
JANARDHANA POOl RY): (a) Public 
sector banks hav;.. r vised their ch :.uges for 
services render ed by them to cutomer'i . The 
revI Ions have b n ttf ctcd with the 
objective of cove ring to a substantial extent 
the costs inclIrr d by Ihe banks in rendering 
such services. 

(b) The rates of commission varied 
from bank to bank. A comparison is there-
for n o t possi ble . Th~ extent of incr ased 
expendi lure wi' I depend upon a uni 1 '5 

aVf i Imt'nl o f such f .l ci I i ty from banks a d 
will diffu from un it to lini!. 

(c) Represen tations have be D fe ived 
by Government/Reserve Bank of India 
about tbe increase in service charges and 
about setting up a Committee to examine 
th increase in the service charges. 

(d) The revised ereice charges cover 
most of th major servic s provided by 
bank ing industry including those relatio8 
to bank dr~ fts, chequ s aod ledger folios. 

( . ) The co .t of bank cb rl:,es constitute 
a m 11 fracti 11 of the tOlal c t of pro. 
ductioD. Variation therein ar J therefore. 
not expected to affi ct pric s. 




